
Date : 21/02/2026

Vs.

297/23

SANJEEV DHIR CENTRAL BANK OF INDIA

Vs.

7009/17

M/S AGRICO ORGANICS LTD M/S MULTIMIN AGRO CHEMICALS

Vs.

380/24

USHA BOYAL HARISH BOYAL

Vs.

1047/25

SHIV KUMAR BRIJ MOHAN

Vs.

844/25

RAJNI DEEPAK

Vs.

273/24

MANANJAY SINGH NISHA RANI

6

Vs.

59/22

DR VIPUL AGRAWAL DR MITVA AGARWAL

Vs.

816/23

SONI TEEKA RAM

Cause List for Mediation Centre

Dr. Archana Sinha, Retd Judicial OfficerMediator :

Ms. Alka Ahir, AdvocateMediator :

2602M01398

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 3:30:00 AM

2512M15896

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2601M00038

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2512M16003

PARTITION : SUIT FOR PARTITION 2:30:00 PM

2512M16008

MATRIMONIAL : DOMESTIC VIOLENCE 3:00:00 PM

2601M01088

MATRIMONIAL : MATRIMONIAL OTHERS 3:30:00 PM

2601M00440

CUSTODY / GUARDIANSHIP : CUSTODY / GUARDIANSHIP MATTERS 12:00:00 AM

2602M01473

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 AM

16Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivali Sharma, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS



Date : 21/02/2026

Vs.

418/25

GITA NAKRA ANSHUMAN JOSHI

Vs.

297/17

PREETI KAPIL

Vs.

895/24

RAM CHANDER RAVI SHANKAR

Vs.

555/23

SHABNAM BEGUM MAMTA SHARWAN KUMAR

Vs.

94/24

SHABNAM BEGUM MANISH WADHWA

7

Vs.

9/22

ROSHNI AGGARWAL SHRI SARAN GUPTA

Vs.

43/23

MADHU GUPTA ROSHNI AGARWAL

Vs.

178/24

AMRITA VIJ MOHIT VIJ

Cause List for Mediation Centre

Ms. Geetanjali Sharma, AdvocateMediator :

2602M01975

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 11:30:00 AM

2601M00828

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2601M01048

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2602M01405

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:00:00 PM

2602M01406

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:00:00 PM

2601M00426

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:30:00 AM

2512M16018

PARTITION : SUIT FOR PARTITION 12:30:00 AM

2602M01402

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 AM

16Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS

2Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinod Kumar Meena, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Goyal, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Goyal, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS



Date : 21/02/2026

Vs.

682/22

STATE DUKHBHAJAN SINGH

Vs.

696/18

SWATI SHARMA ASHISH KUMAR

Vs.

13062/16

JOP CONSTRUCTIONS PVT LTD HARISH CHANDER SETH

Vs.

2904/21

ANITA DEVI AWADA KISHORE SAHNI

Vs.

1642/25

M/S AIR & OCEAN WORLD WIDE LTD M/S PARVIKTA CONSUMER FOOD LLP

8

Vs.

163/22

STATE NIDHI SINGH

Vs.

29/25

AIMAN ARSAD ANSARI ANSARI MEERAJ AHMED

Vs.

249/21

ANGRAZO DEVI SATISH

Cause List for Mediation Centre

Ms. Nahed Anjum, AdvocateMediator :

2511M14899

MATRIMONIAL : MATRIMONIAL OTHERS 10:15:00 AM

2601M01042

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:00:00 PM

2601M00035

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2601M00435

MATRIMONIAL : DOMESTIC VIOLENCE 1:00:00 PM

2602M01412

COMMERCIAL : COMMERCIAL 3:00:00 PM

2602M01368

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 AM

2601M00827

MATRIMONIAL : PETITION FOR DIVORCE 12:30:00 AM

2601M00760

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

16Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vijay Kumar Dahiya, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Gupta, DHJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

DLSA Central, DLSA (Central)

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Rashi Raheja, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS



Date : 21/02/2026

3

Vs.

1336/25

M/S CELSTIAL KNITS & FAB PVT LTD KASHVI DESIGNS PVT LTD

1

Vs.

1865/24

MOMINA SAQIB & ORS

Vs.

6514/22

ASHWANI KUMAR GURPREET SINGH

Vs.

476/25

PARUL SACHAR VINEET SACHDEVA

Vs.

1425/23

GSI ENTERPRISES PVT LTD CI MODULERS SYSTEM PVT LTD

Vs.

386/18

PINKI VIR PRATAP SINGH

Vs.

1129/23

BONITA GUPTA SOURABH GUPTA

Cause List for Mediation Centre

Ms. Priyanka Bhagat, DHJSMediator :

Ms. Ruby Bedi, AdvocateMediator :

2602M01441

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 AM

2512M15680

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 AM

2512M15413

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2511M14622

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2602M01408

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2512M16007

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 PM

2512M16031

MATRIMONIAL : PETITION FOR RESTITUTION OF CONJUGAL 11:00:00 PM

16Page No. :

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

11Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surbhi Gupta Anand, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

97Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

62Total Days spent :



Date : 21/02/2026

6

Vs.

752/25

BANK OF MAHARASHTRA M/S AYAAN FOODS & COMPANY

Vs.

751/25

BANK OF MAHARASHTRA M/S HANIYA FOODS

Vs.

8343/23

MOHD ARIF AKAANSHA PALIWAL

Vs.

8344/23

MOHD ARIF AKANSHA PALIWAL

Vs.

8342/23

MOHD ARIF AKANSHA PALIWAL

5

Vs.

51/26

JITENDER KR BALECHA VIJAY KR BHANOT

Vs.

780/21

POOJA MANOJ KUMAR

1219/25

Cause List for Mediation Centre

Ms. Susheel Bala Dagar, DHJSMediator :

Not Assigned, NILMediator :

2601M01054

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2601M01053

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2601M01091

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M01092

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M01090

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M02186

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:00:00 AM

2602M02175

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 AM

2602M02166

16Page No. :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vivek Kumar Aggarwal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Ravinder Bedi, DHJS



Date : 21/02/2026

Vs.M/S BUBNA ADVERTISING M/S SKY MEDIA SOLUTIONS

Vs.

1669/25

SUMEET KHOWAL AANCHAL

Vs.

581/23

SUPRIYA SHROFF ADITYA VARDHAN SHROFF

Vs.

52/26

JITENDER KR VALECHA VIJAY KR BHANOT

Vs.

707/19

NIKON FINLEASED PVT LTD DHIRAJ MAAN

Vs.

475/25

VIKAS SAINI KAMAL KISHORE SHARMA

Vs.

142/25

RAKESH KUMAR M KHERA

Vs.

2011/25

RAJEEV SOOD BRIJESH

Vs.

336/25

BYPL SONU

Cause List for Mediation Centre

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 AM

2602M02180

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 AM

2602M02181

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 AM

2602M02184

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 12:00:00 AM

2602M02188

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 AM

2602M02194

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 12:00:00 AM

2602M02191

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 12:00:00 AM

2602M02167

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 AM

2602M02169

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 AM

16Page No. :

Hearing Time :Case Type :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vivek Kumar Aggarwal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tarun Yogesh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divya Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divya Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

-1Total Days spent :



Date : 21/02/2026

Vs.

18821/24

STATE TANUJ SHUKLA

Vs.

608/22

PRIYA SANJU

Vs.

9/26

NEELAM SUBHASH CHAND

Vs.

673/23

STATE SANJU

Vs.

1438/22

GAURAV JAIN MEENU JAIN

Vs.

211/25

LEENA SAMANYA SUMIT KUMAR

Vs.

361/21

SIMRANDEEP KAUR GURPREET SINGH TULI

Vs.

177/25

SUNITA NARESH

Vs.

3303/25

MEGHANSH KHURANA ISHIKA KHURANA NEE CHOPRA

Cause List for Mediation Centre

2602M01717

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 AM

2602M02172

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 AM

2602M02185

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2602M02173

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2602M02174

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 PM

2602M02176

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2602M02177

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02178

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2602M02179

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 PM

16Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vaibhav Garg, DJS

7Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Loveleen, DHJS

-1Total Days spent :



Date : 21/02/2026

Vs.

23/22

BYPL NADIR

Vs.

1684/23

SEEMA RAJU

Vs.

82/22

POOJA GULAB

Vs.

170/25

NEELAM SUBHASH CHAND

Vs.

1075/17

BYPL BABUDDIN

Vs.

1147/24

BHAVANA PATEL SONU BAJAJ

Vs.

314/25

MAHESH CHAND GOYAL M/S MOHAN TRADING COMPANY

Vs.

660/22

CANARA BANK M/S VADHULIKA AND ORS

Vs.

1085/19

AGRICO ORGANICS LTD M/S RAHMAT AGRO

Cause List for Mediation Centre

2602M02170

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 PM

2602M02183

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02171

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02187

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2602M02189

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:00:00 PM

2602M02190

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2602M02192

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2602M02193

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2602M02195

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

16Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sahil Monga, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Neeraj Sharma, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Preeti Aggarwal Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS



Date : 21/02/2026

Vs.

6065/19

ANIL KUMAR RAJESH KUMAR

Vs.

1021/24

AJAY CHAWLA LATE MANOJ CHORARIA

Vs.

73/26

RITA SANJAY KUMAR

Vs.

281/25

PAYAL AROA KAUR JASPAL SINGH

Vs.

18/24

BYPL FAIZUDDEEN

34

Vs.

4176/24

SANJAY GOYAL AMOD RAI

Vs.

14345/18

POOJA FINELEASE LTD SUNIL KUMAR

Vs.

12197/16

DELHI PRESS PATRA PRAKASHAN JYOTSANA INDUSTRIAL TRAINING CENTRE

Cause List for Mediation Centre

Sh. Anil Kumar Sisodia, DHJSMediator :

2602M02196

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2602M02197

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2602M02182

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2602M02198

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2602M02168

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:30:00 PM

2511M15084

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2512M15269

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2511M14911

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

16Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinod Kumar Meena, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

-1Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS



Date : 21/02/2026

3

Vs.

1740/22

NAVEEN SABHARWAL KNIT CRAFT APPARELS INTERNATIONAL PVT LTD

Vs.

4982/24

OJAS FOOTWEAR INDIA PVT LTD KAAKOO TRADING

Vs.

1664/21

SAURABH AGGARWAL RITU MALIK AGGARWAL

Vs.

1741/22

NAV LABELS PVT LTD KNIT CRAFT APPARELS

Vs.

1052/21

RITIKA SHARMA DAV PUBLIC PRIMARY SCHOOL

Vs.

1611/25

ROMIL PURI BRAHMAKUMARIS AND ANR

6

Vs.

2189/23

HIMANSHU ARCHANA

Cause List for Mediation Centre

Sh. Ankur Jain, DHJSMediator :

Sh. Devendra Kumar Sharma, DHJSMediator :

2601M00751

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2601M00442

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2512M15260

MATRIMONIAL : PETITION FOR DIVORCE 2:00:00 PM

2601M00752

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2601M01032

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2602M01377

INJUNCTION/POSSESION/DAMAGES : SUIT FOR INJUNCTION 2:00:00 PM

2601M01036

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 PM

16Page No. :

90Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vivek Kumar Aggarwal, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vijay Kumar Dahiya, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vivek Kumar Aggarwal, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

20Total Days spent :



Date : 21/02/2026

1

Vs.

320/18

MEETU UMESH KUMAR

Vs.

6018/18

RAMAN ARORA VINEET GUPTA

Vs.

897/22

KARAN SINGH VINOD DEVI

Vs.

207/20

SAJIDA KHATOON MOHD AFROZ ALAM

Vs.

121/25

SAJDA KHATOON MOHD AFROJ ALAM

Vs.

490/23

SHAHANA AYAAN

Vs.

2031/25

ISHAN GOEL FLIPKART INTERNET PVT LTD

7

88/26

Cause List for Mediation Centre

Sh. Harsh Gupta, AdvocateMediator :

Sh. J.S. Rawat, AdvocateMediator :

2601M00438

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 AM

2601M00739

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 AM

2601M00432

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 11:00:00 AM

2512M15993

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2512M15897

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

2602M01386

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2601M01033

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2602M01528

16Page No. :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jiten Mehra, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sahil Gupta, DJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge : Ms. Neelofer Abida Perveen, DHJS



Date : 21/02/2026

Vs.TATA CAPITAL LTD KADIAN BUILDERS AND DEVELOPERS

Vs.

135/22

STATE ISRAR

2

Vs.

10397/16

HARENDER SINGH SATENDER  SINGH

Vs.

1255/23

TEENA @ KANCHAN MOHAN

Vs.

3412/17

MASTER ZAHID RASIDAN

Vs.

1023/24

BSES YPL SHABNAM

Vs.

1026/24

BSES YPL SUMAIRA

Vs.

1019/24

BSES YPL FAIZA

887/25

Cause List for Mediation Centre

Sh. Mayank Mehandru, AdvocateMediator :

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 AM

2602M01403

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2602M01759

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:30:00 AM

2512M16010

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2602M01380

INJUNCTION/POSSESION/DAMAGES : SUIT FOR INJUNCTION 12:30:00 PM

2601M01040

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:30:00 PM

2601M01038

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:30:00 PM

2601M01039

ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT 2:30:00 PM

2601M00424

16Page No. :

Hearing Time :Case Type :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinod Kumar Meena, DHJS

4Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Milan Goel, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Choudhary, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Raj Kumar Tripathi, DHJS



Date : 21/02/2026

Vs.THREE N PRODUCTS PVT LTD AYURBLESS HEALTHCARE PVT LTD & ORS

Vs.

1902/21

ARPIT JAIN ANIMESH GUPTA & ORS

Vs.

47/25

TANJIT SINGH GHAI M/S KOTAK MAHINDRA PRIME LTD

9

Vs.

1583/23

MANISHA DARSHAN SINGH MATHUR

1

Vs.

1668/24

EXCEL SOFTECH PVT LTD HIMANSHU MANN

Vs.

1859/24

YAMINI JOSHI ROHIT JOSHI

Vs.

371/25

DAVINDER KAUR SANDEEP SINGH & ORS

1132/2023

Cause List for Mediation Centre

Sh. Pramod Saxena, AdvocateMediator :

Sh. Rajesh K. Gupta, AdvocateMediator :

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 3:00:00 PM

2601M00759

CRIMINAL OTHERS : CRIMINAL OTHERS 3:30:00 PM

2601M00511

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 4:00:00 PM

2512M15600

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2512M16016

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 AM

2601M00830

MATRIMONIAL : PETITION FOR DIVORCE 12:30:00 AM

2510M13804

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 AM

2601M00040

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

16Page No. :

Hearing Time :Case Type :

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Singh, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

34Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

69Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divyashree Raina, DJS

125Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS



Date : 21/02/2026

Vs.SUPRIYA  SHROFF ADITYA VARDHAN SHROFF

Vs.

164/23

JATIN SALUJA CARNATION DEVELOPERS PVT LTD & ORS

Vs.

47/26

ARTI KHURANA ISHIKA KHURANA NEE CHOPRA

Vs.

333/21

KANAK JYOTI PANCHAM VERMA

7

Vs.

1752/25

NEHA SHARMA  HIMANSHU

1

Vs.

323/25

OM PARKASH & CO BIRD CLOTHING

Vs.

47/25

MODH WASIF NISHA KHATOON

Vs.

1256/24

MENKA CHAUHAN DINESH KUMAR & ORS

Cause List for Mediation Centre

Sh. Rajesh Kumar Goel, DHJSMediator :

Sh. Rakesh Kumar Gupta, AdvocateMediator :

2601M00441

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2601M00510

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2601M01046

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2602M01500

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 AM

2601M01057

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2602M01372

MATRIMONIAL : PETITION FOR DIVORCE 12:30:00 PM

2601M00427

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

16Page No. :

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Alka Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

10Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Preeti Aggarwal Gupta, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Alka Singh, DJS



Date : 21/02/2026

Vs.

1776/24

MST AQSA NAAZ MOHD HASHIM & ORS

4

Vs.

352/25

MEGHA SHARMA AMAN SHARMA

Vs.

1842/25

SIRAJ AMANI AKIF AMANI

Vs.

1230/25

NEERAJ NATH SHARMA VINOO FRANKLIN & ORS

3

Vs.

520/21

RAHUL SHARMA M/S PARAM DAIRY LTD

Vs.

899/24

VIHAAN BOARDS PVT LTD NIKUNJ WOODS PVT LTD

Vs.

635/18

VIJAY PATEL JUGAL KISHORE

Cause List for Mediation Centre

Sh. Rashid Hashmi, AdvocateMediator :

Sh. Ravinder Kr. Gupta, AdvocateMediator :

2601M00512

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2602M01381

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:30:00 PM

2601M00758

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2601M01058

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2602M01400

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 AM

2601M01056

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2601M00431

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

16Page No. :

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

34Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Vineeta Goyal, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Umesh Kumar, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Mukesh Kumar Gupta, DHJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Abhishek Srivastava, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Preeti Aggarwal Gupta, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Laka, DHJS

34Total Days spent :



Date : 21/02/2026

Vs.

14395/24

SHYAM KUMAR YAKUB HASAN

Vs.

981/25

DAYANAND ANGLO VEDIC COLLEGE TRUST & DR DEV RAJ DAV SR SEC PUBLIC SCHOOL

Vs.

217/25

MANISHA RAVI KUMAR

Vs.

457/24

DIVYA SOUNDERPANDIAN

7

Vs.

6348/18

SUMAN GROVER DHARMENDER KUMAR THAKUR

Vs.

3077/17

DHARMENDER KUMAR THAKUR SUMAN GROVER

Vs.

115/24

ASHA DEVI ASHOK KUMAR

3

Cause List for Mediation Centre

Sh. Satyabrata Panda, DHJSMediator :

2512M16014

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2601M00756

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2512M15992

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2601M00743

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2512M15715

RECOVERY : SUIT FOR RECOVERY OF MONEY 3:00:00 PM

2512M15714

RECOVERY : SUIT FOR RECOVERY OF MONEY 3:00:00 PM

2512M15169

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 3:00:00 PM

Software Designed and Developed by Gaurav Walia, DEO Computer Branch, Tis Hazari Courts, Delhi

16Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jiten Mehra, DHJS

66Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jiten Mehra, DHJS

66Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Laka, DHJS

80Total Days spent :

Total :


